OPEN COURT

IN THZ CENTRAL ADMINISTRATIVE TRIBUNAL,ADDL, BENCH
ALIAHABAD "

DATED: THIS THZ 29TH DAY OF MAY 1907

Hon'hle My, T. L, Verma JIM

CORAM : ponthle Mr, S. Dayal  AM

CRIGINAL AFFLICATION NO, 933/92

Union of India through Commandant
Ordnance Depot, Fort,

Allghabad .= = @@ = = = = 0 &2 o = = = = = = = = Allzhabad
C/A Sri N.B.Singh

Versus

1. The Frescribed Authority under
payment of Wages Act, U.F.

Kanpur,

2. Mr, K, L, Dwivedi, Additional Lsbhour
Commissioner, Cffice of the Labour
Commissioner, Authority under Fayment

of Wages Act, Kancur.

3. Mr, Ashfaqg Ali Siddiqui,

s/o Late Ishtiag Ali Siddigi,

c/o Mr. Rajesh Tewari, 773, V=l
Saket Nzcar, Near Ram leela Ground,

KenDUI‘. ° . 3 ° 3 ° ® L] . L] - . - L] . [ L] * . R%Sponﬁents

C/R Sri J. N. Tewari.



- ) -

By Hon'ble Mr, T, L, Verma JM

This application has been filed for
quashing the order dated 27,6,1992 passed by the

Prescribed authority under the payment of wages Act,

2 Inview of the recent de¥cision of the
Hon'ble Supreme court in K, P, Gupta Versus Controller
of Printing and Stationery, the matters arising out
of the order of Prescribed authority under the pPayment

of wages Act are not cognizable by this Tribunal.

Sa This application; therefore, is not
maintainable befcre this Tribunal and the same is
disposed of accordingly. Nothing in this ordey, however,
shall preclude the applicant fromseeking remedial
measures for redressal of grievance before the appro-

priate legal forum, if sc advised,.
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